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 DETAILED,  DEMANDS  FOR  GRANTS,
 1979-80  OF  MINIsTRY  07  INDUSTRY

 THE  MINISTER  OF  INDUSTRY
 (SHRI  GEORGE  FERNANDES):  I  beg
 lo  lay  on  the  Table  a  copy  of  the  De-
 tailed  Demandg  for  Grants  (Hindi  and
 Enghsh  versions)  of  the  Ministry  of
 Industry,  for  1979-80.  [Placed  in
 Library,  See  No  LT-4262/79}.

 Sikn  GuRDWARAS  ELECTION  ENQUIRIES
 (Amot  )  Rutes,  979

 THE  MINISTER  OF  STATE  IN  THE
 THE  MINISTRY  OF  HOME  AFFAIRS
 (SHRI  DHANIK  LAL  MANDAL)  I
 heg  to  lay  on  the  Table  a  copy  of  the
 Sikh  Gurdwaras  Election  Enquiries
 (Amendment)  Rules  979  (Hind:  and
 English  versions  published  in  Notifica-
 tion  No.  G.S.R  328(E)  in  Gazette  of
 India  dated  {he  2nd  April,  1979,  under
 sub-section  (3)  of  section  46  of  the
 Sikh  Gurdwaras  Act,  1925,  [Placed  an
 Library.  See  No  LT-4263/79}.

 NO?IFICATIONS  UNDFR  ALL  INDIA  SER-
 vicks  Act,  395

 THE  MINISTER  OF  STATE  iN
 THE  MINISTRY  OF  HOME  AFFAIRS
 AND  THE  MINISTRY  OF  LAW,  JUS-
 TICE  AND  COMPANY  AFFAIRS
 (SHRI  S.  D  PATIL):  I  beg  to  lay  on
 the  Table  a  copy  of  the  following  Noti-
 fictions  (Hindi  and  Engtish  versions)
 under  sub-section  (2)  of  section  ३3  of
 the  All  India  Service  Act,  95i:-—

 a  G.SR  435  published  in  Gazette
 of  India  dated  the  24th  March,  979
 containing  corrigendum  to  Notifica-
 tion  No.  GSR.  60  dated  the  3rd
 February,  1979.

 (2)  GSR  4386  published  in  Gazette
 of  India  dated  the  24th  March,  979
 containing  corrigendum  to  Notifica-
 tion  No.  GS.R  59  dated  the  3rd
 February,  979

 (3)  The  Indian  Administrative
 Service  (Fixation  of  Cadre  Strength)

 APRIL  I,  979  Laid  260

 Second  Amendment  Regulations,
 i979,  published  mm  Notification  No
 G.S.R,  ATL  in  Gazette  of  India  dated
 the  3lst  March,  1979.

 (4,  The  Indian  Administrative
 Service  (Pay)  Second  Amendment
 Rules,  1979,  published  in  Notification
 No  GSR  472  in  Gazette  of  India
 dated  the  3ist  March,  1979.  [Placed
 in  Library.  See  No  LT-4264/79}.

 ANNUAL  REPORT  OF  NATIONAL  ILNSTRU-
 MENTS  Lrp.,  CALCUTTA  FOR  (1977-78.

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  INDUSTRY  (SHRI
 JAGDAMRI  PRASAD  YADAV)  I  ber
 to  lay  on  the  Table  a  copy  of  the  Annu-
 fal  Report  (Hind:  @version)  of  the  Na-
 tional  Instruments  Linuted,  Calcutta,«
 for  the  year  1977-78,  along  with  the
 Audited  Accounts  and  the  comments  of
 the  Comptroller  and  Auditor  General
 thereon  under  sul-section  (l)  of  sec-
 tion  6I94  of  the  Companies  Act,  956
 [Placed  in  Libraru.  See  No.  LT-4265/
 794.

 Aupti  Rrpeorts  ON  THF  ACCOUNTS  09
 Drini  FinanctaL  CORIORATION  FOR  TH}
 YEARS  FROM  ‘1971-78  TO  1975-76  wITH

 STATEMENT  FOR  DLLAY

 THE  MINISTER  OF  STATE  IN
 THE  MINISTRY  OF  FINANCE  (SHRI
 ZULFIQUARULLAH).-  beg  to  lay  on,
 ihe  Table.—

 qb  A  copy  each  of  the  Audit  Re-
 ports  (Hind:  and  English  versions)
 on  the  accounts  of  the  Delhi  Finan-
 cial  Corporation  for  the  year,  1971-72,
 ‘1972-73,  ‘1973-74,  1974-75.  and  1975-76,
 under  sub-section  (7)  of  section  37
 of  the  State  Financial  Corporations
 Act,  1951,

 (2)  A  statement  (Hindi  and  Eng-
 lish  versions)  showing  reasons  for
 delay  in  laying  the  above  Audit  Re-
 ports.  [Placed  in  Library.  See  No-
 LT-4266  /79].

 @English  version  of  the  Report  and  Hindi  and  English  versions  of  Review
 by  the  Government  on  the  working  of  the  Company,  were  laid  on  the  Table
 On  22nd  December,  1978.


